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ln orde, to prevenl the sp.ead of novel coronavirus (COVID-191 in marlet phc6, bus-stahds etc.

maiotaining .ll protocols of COVID-19, thefollowint advisorics a,e to be followed st,tctly. Distrid

Administrataon, CEO, Zilla Pari3had, Chairman, Municipel Soards will ensurc tl|e strict

implementation of adviio.y by the Market committee/ Locil administ.atbn/ Le$ee.

Advisory to be follow.d by Le55e€ while administeram a dailv/weekly mart.t:

,) Thc M.rtrt commlttee / l"ocal adminlstratlon ,/ Less€e wlll lolow orders bsud by thc State

6ovt. / lxrtrla Admlnlstratloo GSardlng &te and tltne of opaning a,rd d6ing of martet placc

lncludlng loddosn or&'s and r.3khfvc ordlrs lssued by Golt. d Ass.m trcm tlme to tirltc.

b) The Martet comrn tcc./ Local administratton/ L6ree wlll arsur€ s.nitlElion ot mirtet place

befo.r openin! .od .fter closing of the m.rkevb.laar oo daily bans.

c) Th€ M.rtet committety' Local .dmhistratlon/ Lr55ee will makc nccessary arra4snents tor

.nnonqement throqh publk mitlng in m.rl€t pl.ce ret.dir€ tlE advlsory to bc ,olloucd .t
th€'e rl. and 'erlt' of Bartet dac!.

dl'The Mlrtet commmee/ Loc.l administration/ Lrss€e slll eosure pre-positioflinS of dirpl.y

board or ralevant .dviroriGs in the 'Entnf .nd 'Erif of thc m.*et place.

cl Thc Marld commtttec/ Locel admlninra$ory' t essee may re*ict crt V of customers in l.rge

corl3rcg.tbns at a tirne. 83tci uis€ entry lnto th6 market phcr ill3y bc albyred and tokeo,

time c.rds m.y b€ iisued to €adl batch ant€ri.g the nrarlet.

f) Ihe dinartcc bcturGcn cadr shop or straet vendor rhouE not b" lels thrn 2 metc..

S! Sp.cffk ma*1.85 may b. made with sufficiml diitance to man{e tr€ q!€ue and cnrure 3o(ial

diitancliS in the rnrrt€t phce.

h) Advisory or Entry .nd erit into the market phce/h.at-bataar should be.dhercd to by the public

i) The Market commlttec/ loc.l admlnlstrdtioo/ L6!ce wll cosure deplowmnt ol volunta.rs .t
approprlate loc.tions (irchdin3 entry .nd e)dt) of mrrl"t d.ces to luide t€ner.l publk /
customcrs on social distaarciog noms etc.

j) lnstall h.nd washing pdnts ln conipkuour plac€s.nd krep suffid€nt hrrd-r.sh.

ll lmpose ine in casc ol y violatbns rgardifi 5ptniq etc.

t lArbsn h. 'Enan/ h di. m.tat pl*a:

f. Only.trnptornatk panorE dla0 bc alorEd in tlr marlct pl.c€.

2. Paoph rhould warh th€ir hrnds with so.p md r.t€r b!6ore entertE thc marflt place or

sanitir. h.nds usirr3 ha.d s{ UzEfs hrtdLd by rr.rtcr cD.nmttcey' load .dminilrr.tbo/

lasscc.

3. Po5tr6,/ standecs on p.lycntiyr mea$xqs about Colrlllg to be dirpbyed promin€ntly.

Audio ard Vid€o cllp6 to spnead awercr|ers dl pr€ucrtire mcasrr6 tor COVIO-19 should be

rceulartY pl# at s€lccliv€ loc.tbns.
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4. The customeE / geoeral public efiterin! th€ m.rket plac€ will cffurc compulrory weating of

malts. Fine may be lmpot€d if tl€c!$aly, 60. any vloLtioni.

5- Strict .dhcrence of toclal dlstanchS norms rlll bc ]lr.intahcd and I meter dE ance will be

maintainrd afllotltn tftc lrncral pdlU cuJtornc6. Tha custofir$ aI! .dvbd to stand in

quau! and mslntaln 1 meter dtttaft! amolBn tfum.

6. Use of Potytheno/ Phltic b{s kr martet d.cc lt ptdribltad. Pco0lc should (any cloth b.g! or

battcts tor $opfiI{ of..slrrtLb ltcms/ fxo.lfts / r/c8Gtabl6 ctc.

7. Ditpo5.l offrca m.ils in publk dacc ln m.rt t.teas shallba Jtrht ploh$at€d.

8. spining h in rtd pLce / Bdlk sp.c€ Cdl br strllt p{ohltit€d.

9. Persons abow 55 ycar: of 4c, pcrsons rrlth como.tidlti6, p(ltnaot women and chlHren

beb* the a8€ of 10 Far3 arc tdrrsld to tt y .t hcnte, ercept br ersdltlal .od heahh purpos€.

10. R!$lratory €thucftca to be sMctly b[ourad. Thls ltrolrts stdct prd(rb o( covarlng ooe s

mouth .nd ooaa s'hlle co!8hln8/3rEcth! slth a tis$./t ndlarchbfnelcd dbou and

dlsposlng off usGd tls es pto9crly.

11. All wndorv shootclper! wifl compdiodly ui€ f# masls.nd alcohol bced hand s.nitl..6.

Thc notes .nd colns should bG srlt!€d udrts dcohol b.!ed laonltcr Hore hsndlrB over

exdl.nsr not6 /colG to th€ custorrct. Th. Edo.s/ thopfcCpcB dn compulsonly w.t
had Slovas.

f. edriroctar'E*rtun 6r lLf* io:
1. Toteny' fule G.rd w{l be h.tlfu ov?r to parbn asslgn€d by Ma*!t commiltee/ Local

admlnislratton/ Le6s€c rt the Gdt.

2. Propcr croxrd nanalenfil in lh" p htE h5.od o.rtsH€ thr mattet atca - dulY iolb!,Ying

socirl dirtancl,|g norms shal br o.g.nH.
3. closrd d6tuns $ould ba lnst lhd rt.DPtroprl.tc loc.tiorts outll& m.ttct plac! for dispos.l

of hc! m.sts atd hatrd dov€s.

4. Tdlrtr.e per {zc d the m.rkt lhould br inn.H at apptoPri ! locatbn.

S. HyElene 5hodd bc cnsu?td ln tolh.
5. D€!is" a proper mach.nfstt for uanG dirposal r9€ctfic:lly wasta 3crur.tcd du. to ve8etabl€

rnstr, rarb{r Glr.

ta& r.7r* cArbrr rdr L # q! ,Gor.'al, qt Ur a a.q rE/l,'r l',d{ec q q
p.r o.tr &rstdttu of A,,,r.tti ffia a, ,,orba/ tu ,

2. h q.altn{/*w cl',, q** #t f, b lr,{fill drStbo4* Mt
,kqg,E,t b. & L.Ir ttd..do, |..frS!l.abn t rtt Pq

br.rcnntd. tutar b, Arg,n grn o@.. kne.rEat*dffir
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A.
Govtrt &sJn

A3ram Stala Ob$tar t an.tcmfltt Authorify
0rr9ur. 6uw*rtrl8l006

ASO{420/2&XYptl I | 1 o.bd: iGoit20z'{)

ttb s ad 0o4ts kt Mt fu b u.frd ib lg d CAW}-tg ntrElgtt

1. T.adr yo., h.!. lrlC.lo.n6ft hdp rDod @VtO t9: itlEr tta vir!. E tlr tt rFtad. .1|d

th. FtcrrrfoG b bc tat i,
2. Ch.d lo. onart tqi l@l adho.tar- h n donr' D,C ofiG{Odr Otne. It F,rr hos.G tr

lo(rtrt lr Co.rahncrt roic. tr Gofiainmna lo.xr th hour.tEtd mry not ta .ta to lr|raG
dorradc td, fr ttbrrrdc haS rtavt h aott.hficm rw, tay'tfta mav rEt b. a{of,rd roro.t.
&tr .rir if ,ss ibnt t t thle r. dc6 {rif rht ,.rtoq tr b rtr.3d dr.t thh rqc thouH

rEt !. dtrbct dt rhh pcriod.

3. )lty'dr $ould tar{da pe.'ly lrroc crtrtC dtc hoir!. iG.9 ro.e .ad tlEt r h.idy.r rtE

cnl"xtg!,

a. Xa/tr JEld ra tx. rnrd adl tn G

5. Aaf ,iorrar to Eh rn l h.ra / {fdtr trrrv On you laddrrD o.rr to. Gxot.l trltt6.
6- *tco rhcf Jr rllt to tu, G.[.ltLt lEi! dra, *oda, r! . prap.r lnl!& !h6tk rch.bl€

dFrro, aoda !.' U&r (b lrc h c.!. f th.{h. bl&lt r arvthi( ll8gdoor t,l d! rn rtavrlroC.

,. IEand ttt. rE|!. h.f tone&r It /h ph,ical dbt rla o,G hd tror! othrG.

t. Iry b L.fl ur lrra tiafr ftrn FU. bod, r,Er G.rrrlrf to.r rIf(,L t ts hant b lEw a

fadc tdafnrd.t rih I.c rll.rl foarl b ft trl.,tlt tut rtc .|r.l! Ll h b.rtcr .rd c y

bbptrlElrr.
9- l.raa.rd iE Et fir lta reaflit Frdrarca, tncra F.l prt trE'trad rutiainirf to rtnrEd

b, th. d|cc faE , arrqEf .roa.{6atra |,rEr It rltaefalarlrndort
lO. tyor,,mI frtttrr lEe t lpr.* 

'n,ltcrforarh 
h6/tk had tho.p{h}v m.l trtqxnat,

frr toaod llrttEilrlhrol|lur 6aA{.
ff. M*t hMl abnat Fiattf dr &raaLtEb.Iloot i.t cbc. bhinnr,, dr lirr

to.alv{q ltt'trtlc.
12. rh l: dultriv ryrlF.r{rlot@tDlg, rfta dlorrd b..6bd ro bohrrfto.tEera h..
,,3. f h.frh. drdi a., ffi! o,COVfDfg, t&. lhrd n t&o h. E{d'| rrd lli..Ic.t drcr-

rA l.rllncd.rrNt. Provldt l*nAr ittli tlcrsrrf sson b. attrit| tnsiol talp xrx'lGdhlltv.

!a tlc/t r $or*t b rorbart b,!tdo fm asErsr9tbn oa Ectal..xr. Gurffi+ Tg0@, AtcolrC.

b.rrtrlrr o. a.tv drr qdl itolictaha rrbda.rclr.

15. ffc/rlE thid na drtad to uth hmd d r toae .lrd satlr o. ..l|itr! hdl6 *fh lxitl€.
bclo.. cqrlrl h G!.rtaca rti G5.rly par9|! q d (trr I tudl..

t5. He,/dr rrEI c,Lrt F ts|.t trfdan {.{ thtE
t7 ll h.r'$E ii rf,.rirt to.h ldrr.hroik rE drorld bc tat i ro rc..lrt h..hh clntr. b.

tre*l!a.* arn .rna io taL E!t"
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Advisory for ment Societies for COVIDl.9 prevention

Enact prcYrntln nl.asurr s.

o Vls&ors Fotocol- All Apanmmt Societies shall enforce a visitors' protocol limiting access of
outside visitoB to the apartment. Full details of the visitors shall be mainta,ned, and details
shall b€ entered by any person managhg the entEnce (security/other arrangement)
inchdint trawl history if any.

o lfmd Wrd q- Eadr .pirtm€nt society shall enforce hand rvarhing at the time of efltry for
all typ6 of ybitors and ev.n for the families residint within when they corre lrom outside.
Hand washing bay/trsh with soap and lquid as well as a poster showint app.opraate st€ps
to wash hands shall be pbc€d at the entranc€ and should be strictly ensured. lf sanitiaers
are anailable, they can also be pmyid€d for use in the entrance

o thutfh3 doun a nar rthitl"3 whelt aathcrtB occurJ. All apartment sociedes shall
ensure that any publk gathering platform be it park, swimming pool fitness centert

, commori actMity centers are cbsed, and no gathering of pcopb as allowed within the
apertnent prcmises. Ihe Apartment Societies shall rEfraio from organizing any community
eveflt relitious evsntg or any other ffent that may require gatherint of more than five
peoplc at a time.

o FarqQnt deenlq ol conrmon pnmk.l- Ihe Apartrnent Societbs shall also implemeflt
cleanint and dlsin$ection m6asur6 atleast thrce times a day pankularty ,or lift buttons,
handrails in the stalrcas€t gates ar|d grills and all other sudr areas within the apartment. As
far as posslble insEuction shouB be givefl to visitors to ayoid touching anything in the
common premires.

<.r Mcclranhm br contacdcas dathrclr- the Apartment Society shall take meagrres to ensute
cootact hss delivery by placinSdelivery baskets at the securlty points. Or th€ families shouu
be ask€d phk up deliveries outside the gate. Ne€essary disinfection should be c.rried out for
any paclet receiwd.

o Domcdc hclr Ih€ Apartment Society dlall consider discussing with all resident families to
giv€ mandetory hrc rlh p.y to dorncstic help who work at muhiple locatkms (except

those who are staying withit the apartment)
Ensurir|t strictar lmCrrnantation of HomG (Uarantinc- The manating committee shall colbct all
relevant information abo.rt the h€ahh, travel locatbn and duration of all the residents. lf any

resident has a tray€l history to COVID affected places or are b€ing advised for self-quarantine, the
managem€nt committee shall ensure the same whik also maintaining conffdendality and not
hurtln&/disresFEdin8 the sclf-relp€ct of such residents. further, if any person is bein8 .sked for
s€lf-quarantin€, the management soci€ty may conskJer

o Supporting the horlre quaEntin€d peEon in accessing daily necessities such as groceries,

medicines etc.

o Shall provide necessary psycho-social suppon s,hile mainbining all infection cont'ol
protocols

.A



o Monitor and restrict any dbcrimlnatory practice Srat may hun the self-esteem of the
indlvuual. Ihe dctailed Euldeline on home querantine can be accessed here

httpr://nhm.assam.rov.inlsit€s/detau|riles/srflt utilitv folder/depanrnents/nhm ]ELi[!
id 6/portlevlev€l 2/suidelines for home ouatantine.odf

. ln ornr.tbn Soull!
verified lnbmadon can be acccssd ftom the fo[owktg:

o These inforn€tbn can b€ reess:d from Mlnislry of Health and Famlly Welfare, Gol

hCgs:/furwrrnohfreov.inhwarcnesr.,
o D,ep.rtmeflt of Health rnd F.mily Wdhre (l{ational }leahh Mbsion, Govt. of Assam

or
o Assam State Disaster Manag€nrent Authotity htto://etdmarov.ln/

N.& lf any person has coqi ed lacr hch shafl be c.Ied fot cont ctlrt O 69It347770. For any

infomEtioo or support the follorylns hehlne n{mbers can ako be access€d

. lO4 (Heeth ard family welhr€l
. o f0DA079 (st te EmerBmcy op€ratim Centr.) and 1077 {Dittrtd €merBEncy Operation

Cer$resl

lssued in Pubic lntercst by asrrm Stat€ Olrarter ManaSement Authority (ASDMAI
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ANNEXURE.A
No. 40-3/2020-DM-r(A)
Government of India

Ministry of Home Affairs

whereas, an order of even nu,rbe r crated 23 .03.202 r was issued for ef ,-ecti'econtrol of COVID-19 in the country, fo, a pe.ioJuliao.Oq.ZOZt,
And whereas, considering. the unprecedented surge in COVID_19 cases across

ll:^::lry,qlt Ministry of 
.ueitrh- & rarniry--wcii." luoUnw) vide Do No.z'28015185/2021-DM celr dated 25th aprir zozr,lrarlrrr"d un advisory ro alr Sraresand Unirn Territories (UTs), for implementing int"*i*,^ro.ur and fbcused containmenrframework. in specific districts/ cirier/ a.eas, Tdeniin.aiur"a on a prescribed *irerion:

Whereas, in exercise ol'the powers under section 6(2)(i) of the DisasterManagement Act, 2005, Nationar Disaster rta*ug"."nt Authority (NDMA ) hasdirectcd rhe undersigned ro issue an order. t", ;;r;rirg ."diir;;] ., ii. 'il.rr.ucontainment measures. as mentionecr in the aforesaid rta"lrrw letter dated 25.04.202r.for containment of COVID-I9 in thc coLrntry; zr'v+'L\): t

Norv' therefore, in exercise ofthe powers, conf'erred under Section l0(2)(l) oftheI)isaster Management Act 2005, the undersigned, t"r"uy oirects the State/ UnionTenitory (iovemments -1,!jI"1 Uni<,n fer.iio.y: autno.iti"s ro consider thecontainment measures for covrD-lg, as conveyed vide afbresaid MoHFW advisorvdatcd.25.04.2021. as per Anne xure_I, for immeOiut. i*pt"..rt;; ;;;;,;.r;;.,tli
based on rhe assessment of the situarion, untir :r-oi.i52t. stut"./ UTs. *,ill take rhenccessary containment measures, under the rerevant provisions or tne oirarie,Management Act 2005. It is further directed that:
(, The Nationar Directives for covrD-r9 Management, as specified in Annexure-II, shall continue to be strictly tbllowed throuihout the country.
(ii) All^thg District Magist*ates shall strictly enforce the contairunent measures takcnby States/ UTs and the National Directives.

North Block, New Delhi-ll(X)01
Dated 29't, April. 2021

ORDER

(iii) Any person violating these measures will be tiable to be proceeded agairrst as per
the provisions of Section 5 I to 60 olthe Disaster Management Act, 2005. besidcslegal action under Secrion I gg ofthe IpC, and other legal pro lslons as appticable

nion Home Se

-..zttu\
creta rv \ PLr

and, Chairman, National Executive Committee (NEC)
To:
1. fhe Secretaries of Ministries/ Departments of Govemment of India2. The Chief Secretaries/Administraiors of Statesfunitn Territories

(As per list attached)
Copy to:
i. All Membcrs of the National Executive Committeeii. Membcr Secretary, National Disaster Management Authority



ANNEXURE.I
containment framework, as mentioned in Ministry of Hearth & Famiry werfare

(MoHFW), DO no. 2.2801S lASt2O21-OM Ceil dated 25th Aprit 2021
Annexure - A

lmplementation Framework for community containmenularge containment areas

Understandinq the vi rus transmission dvnamrcs:

The virus transmits through the human host. lt is imperative to understand lhat in order to
conlain the transmission of the virus, the strategies involve not just containing the varus but
also the human host.

Broadly, the strateg ies are:

1. lndividual actions such as wearing of masks, maintaining a distance of 6 feet from
others, sanitizing one's hands frequenUy and not attending any mass gathering: and

2. Public Health measures to conlain the virus by:

gyT:nlililg and testing individuats suspected to be positive including contacts of
SARS-CoV-2 positive persons, SARI c.lses, persons with flu like sy-mptoms etc.
and ensuring that they are not mobile and thus able to spread the infection
isolating all those who are positive, tracing their contacts, quarantining and testing
them
where there are clusters of cases, simply quarantining individuals or families will nol
help. ln that case, containment zones with clear boundaries and stringent controls
will be required to ensure that the infection does not spread outside. This is in tine
with the-containment strategy followed worldwide and also already enumerated in
soPs of the Ministry of Health. This would mean a large geographicar area rike a
city or district or well defined parts thereof, where cases are high and spiraling up,
gets contained physically, However, regulated movement of public transport wouia
be permitted.

a

3 Evidence Based Decision: The decision on where and when to go for large containment
zone (cz) has to be evidence based and done al the state/ur level after-proper analysis
of the situation, such as; the population affecled, the geographical spread, ine no"pitrr
infrastructure, manpower, the ease of enforcing boundaries etc.

However, in order to facilitate objective, transparent, and epidemiologically sound decisron
making, the following broad-based framework is provided to aid statas Uis in selection of
districts/areas:

4

s.
No

Parameter

Test positivity

OR

1

Thresholds

Test positivity of 10Yo ot more in the last one
week

Bed occupancy of more than 60% on either
oxygen supported or ICU beds

2 Bed occupancy

contd/-
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:2..
The areas requiring lntensive action and local containment connotes specific and well
defined geographical units such as cities/town/part of the townsidistnct
headquarters/semi-urban localities/municipal wards/panchayal areas etc.

The areas so identifaed for intensive action and local containment will primarily focus on
the following strategic areas of intervention:

A. Containment

iii

iv

vi

vii

Focus will be on containment as a major approach to flatten the current curve
of the epidemic.
Night curfew; Movement of individuals shall be stricfly prohibited during night
hours, except for essential activities. Local administration shall OeciOe tne
duration of the night curfew hours and issue orders, in the entire area of their
jurisdiction, under appropriale provisions of law, such as under Section 144 of
CrPC, and ensure strict compliance.
The spread of the infection has to be controlled through restricting the
intermingling amongst people, the only known host for the COVID-19 virirs.
Social/ political / sports / entertainment / academic / cultural / religious / festival-
related and other gathering and congregations shall be prohibited.
Marriages (attended by up to 50 persons) and funerals/ last rites (attended
by up to 20 persons) may be allowed.
All shopping complexes, cinema halls, restauranls & bars, sports complexes,
gym, spas, swimming pool and religious places should remain ctosed.
Essential services and activities such as healthcare services, police, fire,
banks, electricity, water and sanitation, regulated movement of public
transport including all incidental services and activities needed for a smooth
functioning of these activities shall continue. Such services shall continue in
both public and private sector.
Public transport (railways, metros, buses, cabs) to operate at a maximum
capacity of 50%.
There shall be no restrictions on inter-state and intra-state movement
including transportation of essential goods.
All offices, both government and private, to function with a maximum staff
strength of 50o/o.
All industrial and scientific establi$hments, both government and private
may be allowed subject to the workforce following physlcal distancing
norms. They shall also be tested through RAT (in case of individuals identified
with flu like symptoms) from time to time.
The SOPs already issued by MoHFW, including training manuals for
surveillance teams and supervisors are available on the website & must be
followed.
However, these are indicative activities, and States/ UTs should make a
careful analysis of the local situation, areas to be cov€red, and probability
of transmission and then take a decision.
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The restractions as above shall continue for a period of 14 days.
Before declaring a containment area, make a public announcement,
outlining the rationale for the same and the kind of restrictions that will be
in place (a leaflet in local language may be distributed highlighting the
gravity of the situation and restrictions to be followed)
Community volunteers, civil society organizations, ex- servicemen, and
members of the local NY,{NSS centers etc. should be involved for

the
for

sustainable management of containment activities,
aforementioned leaflets and for encouraging people in the
sustained behavior change as well as vaccination.

translatino
commun ity

B. Testing and Surveillance

Districts will continue with the strategy of 'Test.Track-Treat-vaccinate, and
implementation of covid Appropriate Behavior across the district as the ongoing
strategy for the management of COVID-19.

i. Ensure adequate testing and door to door case search in the area through
adequate number of teams formed for such purpose.

ii. Plan for testing of all clinically resembling cases of lnfluenza like illness (lLl)
& SARI through RAT. Alt symptomatic individuals turning out to be negative for
SARS-CoV-2 infection with RAT need to be retested through RT pCR.

iii. Ensuring compliance of COVID Appropriate Behaviour aggressively both
through creation of awareness through involvement of the community based
organizations and through stringent regulatory framework.

C. Clinical Management

1i

Analysis to be undertaken with respect to requirement of health
infrastructure so as to manage the present and projected cases (next one
month) and necessary action initiated to ensure sufficient oxygen-supported
beds, ICU beds, ventilators, ambulances including creation of makeshift
hospitals, as needed. Sufficient quarantine facilities shall also be re-activated_
Leverage government, private health facilities including hospital facilities
available with central ministries, railway coaches, temporary field
hospitals etc.
Ensure that people satisfying protocol for home isolation only are allowed
under home isolation. Create a mechanism for their regular monitoring
through Call Centres along with regular visit of surveillance teams to such
houses.
Provision of a customized kit for all patients under home isolation, including
detailed dos and don'ts to be fo owed by them.
Specific monitoring shall be done for high risk cases and their timely shifting
to the health facility. Similarly, elderly and co-morbid contacts oi positive
cases shall be shifted to quarantine centres and monitored.

. . . ..contdl
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Appoint senior district officrals as rn-charge for a[ covid dedicated hospitars
and create a mechanism for seamless shifting of patients (including homa
isolation cases) as per their symptom to the rele-vani facilities.
Ensure availability of sufficient ambulances for such purpose,
Coordinate availability of oxygen, other related logistics, drugs etc. in
collaboration with state officials and ensure their rational use.
pxygen therapy for the admitted cases shall follow the guidelines issued by
Ministry of Health on the rational use of oxygen
use of investigative drugs (Remdesivir / Tocirizumab elc.) shal also stricfly
follow the clinical management protocol,/advisories issued by Ministry;f
Health.
Facility wise cases and deaths shall be analyzed on daily basis by the
lncident commander/District colrectorlMunicipar commissioner Death-
audit shall be undertaken for all deaths in the hospitars and in the community
to provide supportive supervision to field staff/hospitals.

v .

viii.

tx

D. Vaccination

E. Community Engagement

lt

x

XI

100% vaccination for the eligible age-groups shall be undertaken duly creating
additional vaccination centres and optimal capacity utilization ol existin!
Centres,

t

iv

Ensure adequate advance information to community, also highlighting the
need for stringent containment actions so as to win their involvemeni and
support.
Provide enough time for people movement for essential requirements etc.
before announcing the large scale containment
Take necessary actions to avoid misinformation & panic in the community.
lnvolve local level NGOs/CBOs/CSOs, Opinion Makers and subject experts
to create a positive environment and for sustained dialogue with the community.
Create wide publicity on early warning signals and self-reporting so as io
identify cases early and to prevent avoidable deaths among homi isolation
patients.
Give wide publicity on the mechanism whereby people can get themsetves
tested, details of available hcallh facilities, requisitioning an ambulance etc
(community based organizations should be encouraged to create WhatsApp
groups for quick dissemination of information so that the individuals in need of
prevention and/or care servlces do not suffer delay).
Ensure that details of hospital beds and their vacancy status is made
available on-line and also released to media on a daily basis.
Details on availability of oxygen, drugs, vaccine and vaccination centres:
including the guidelines related with use of Remdesivir/Tocilizumab etc. be also
widely publicized so as to create confidence in the community.

vl,
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ix. Community should be oriented about the feasibility of managing mild COVID,19
cases at home with appropriate monitoring of vital parameters such as
temperature and oxygen saturation with the help of pulse oxymeter.

x. Need for COVID Appropriate Behaviour including regulatory framework for
enforcement should be widely publicized.

xi. Build confidence in community duly highlighting the nature of disease, the fact
that early identification helps in early recovery and more than g8% people
recover to remove fear as well as stigma related with Covid-19. lnvolvement
of civil society organizations to hold such orientations go a long way in this
regard.



Annexurc II
NATIONAL DIRECTIVES FOR COVID-Tg MANAGEMENT

Face coverings: Wearing of face cover is compulsory in public places; inworkplaces; and during transporl.

s-ocial distancing: Individuals must maintain a minimum distance ol.6 tect(2 gaz ki doori) in public places.

Shops will ensure physical distancing among customers.
Spittinq-in public places will be punishable with fine, as may be prescribedby the State/ UT local authority in accordance .,ritt it. 

-lu*s, 
rul", o.regulations.

Atlditional directives for ll/ork places

I1"I frrl home (WffI): As far as possible the practice of WfH should
be followed.

Staggering of work/ business hours will be followed in offices, rvork
places, shops, markets and industrial & commercial establishments.
Screening & hygiene: provision for thermal scanning, hand wash or
sanitizer will be made at all entry points and of hand wash or sanitizer at
exit points and common areas.

Frequent sanitization of entire workplace, common f'acilities and ailpoints which come into human contact e.g. door handles etc.. will be
ensured, including between shifts.

Social distancing: All persons in charge of work places will ensure
adequate distance between workers and otier staff.
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